1| ZER NO 73 REG STRAR COURT. 2 SECTI ON 1|
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR SANJIV JAIN

Petition(s) for Special Leave to Appeal (Crl) No(s).10164/2013

DI NESH PRATAP S| NGH Petitioner(s)

VERSUS
STATE OF U. P Respondent ( s)
(Wth appl n(s) for stay,exenption fromfiling c/c of the inpugned
order,permssion to file additional docunents and office report ))
Date: 17/04/2014 This Petition was called on for hearing today.
For Petitioner(s) M. Griraj Subramani um Adv.

Ms. Liz Mat hew, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER

Let fresh st eps be t aken qua the unserved sol e
r espondent t hr ough t he District Court besi des ot her post a
nodes. Lear ned counsel for t he petitioner to furnish t he
correct address of the District Court through which notice is
to be issued. If steps are taken, issue notice directly to
Court concer ned. Await service report. Let notice be also
served on the standi ng counsel of the State. Proof of service

be fil ed.
Li st on 7.8.2014.

(SANJIV JAIN)
am Regi strar



